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The Buslriezss Advigory Committee held a gltting on
Monday, Ghe 14th November, 19€C.
= The Committee recommend the allocafion of time to
the following ltems of legislative and other busginess as
shown against each item:-

(1) The Preference Shares (Regulation 3 hours

of Dividends) Bill, 19€C _
(For reference to Sclect Committee)

(2) The Indlan Post Office (Amendment) 1 hour
Bil1, 1960 (Considergtion and
Pagszing).

(8) The Mahendra Pratab Singh Estates 1 hour
(Repeal) Bill, 1960 (Ccnsidersticn
and pagsing).

(4) Discussion on intermationasl situation 9 hours
on g motion to be moved by the
Prime Minister.

(58) Discussion on the Report of the 5 hours
Commissioner for Linguistic

Minorities for the period 1st August,
988 to 3lgt July, 1259.
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